A

given)

mysel, my.spouse and 'déﬁ-am_iants*:

{Aszets In-joint name Indicating tha extent of joint ownershlp will also have to be

Vi 0 h.
daugsterswite of GTIENDRA. .. LARIAD

~&n

Hb,

0}

Cash

NIL

NIL

O}

Deposits.in

Banks, .Fbiaﬁélal

InstRutions And
Non-Banking
Fingncial
Companles

NEFL

NIL

)

Bonds,
Debenturas and
Shares in

‘| compenies -

.NTL

NTL

NTL

NTL

(v)

Other financlal
Institutons,
NSS, Postal
Savings, LIC
policies, elc

NIL

NIL

NIL

NIL

)

Motor Vehides
(detalls of
make, etc.)

NIL

TRO

NHEELER]

NIL

NTIL

{vi)

Jewellery {glve-
details of
welght and
value)

| 90 (i - Crol:
V"'ﬂ/g\b‘m

SriNCR
solt M-

-~

5

NIL

NIL

vi)

Other assets,
such as values
of claims /
interests

NIL

NIL

NI L

NTL

: Note:
Exchange in respect of Usted companies and as per books in
- companies shouid be given. i
* Dependant here means a person substantially dependent

Value of Bonds / shares / Debentures as per the fatest market value In Stock.

employee. .

Art’ [Kund d},'

the case of non listed

on the Income of the




“E e

Ele, Nare

NIL

NTL

Q)

- Survey number(s)

measurement)
-Current market value

NIL

NIL

Bulldings (Commerdal
and resigential)
Location(s)
- Survey /door
number(s)

- Extent (Total
measurement)
- Current market
value

()

l

NIL

NIL

NIL

Houses / Apartments,
etc.
- Location(s)
- Survey fdoor
number({s)

- Extent (Total
| measurement)
- Current market
value

(v)

INIL

nrL ¢ NIl |

Others (such as
interest In pmperw)

™

NIL

NJIL NIL

NTL

(2)

institutions and government dues:-
[Note : Pleass glve separate details for each item)

1 glve herein below the details of my liabilitles: / overdues to publir: ﬁnancial

sr. Description Noms A address of Bank / Ampbnt outstanding as
No. : nnnnod:; mmm::!?T{s) 2 OFF crseersirersrscsransrs
prtment {2
(3) {1} Loans from Banks Wrl NVIL
{if) Loans from financlal % ‘
institutions _ NTL NTL
(iif) Government Dues:
| (a) dues to departments
} dealing with government N
accommodation ~ NI L_. IL
(b) dues to departments
dealing with supply of NTL NITL
water . _—J
(c) dues to departments
dealing with supply of NI L
electricity . . b NI L -
LY
A o KU ) CAN




{d) dues o de_par.tménts

deafing with telephiones NI NI L T"*
(2) dues to Ospartments : p |

- dealipg: with government
oifcraft and hellcopters) "_/IL NIL

AEL NT]

Eeiamtanie | L 0PK2BIR |

nfed. Giva aisy Permanent:
Accoupt Humb ¥ {PANY]
() Weaith Tax [Also
indicate tha assessmg:'-ht
year upto which Weal o
Tax return filed.] ; NI L

(i) Saies Tax [Only in
case of proprietary NT i _ -

business] a : e
(iv) Property Tex NIl =

€.  PersonalDstall

GOF/CPFIPRAREND: = 110270382 188 |
Genger D
Date of Birth  © I 4 |1 | L 1 3 T3 3 (OR/MMAYYY)

4

Class/Grob - ' -
o ' _-_—C;:l \A/B/C)

e - [AImAR_SECRETARIAT SRvIcE )

{Full Name €.9- B.A.S.-Bihar Administrative Service,

B.5.5.- Bihar Secretariat Service etc.)

Vo ey »  [TAHANMABAD i

I heraby deciare that tha above details are true to the best of my
knowledgé and belief. ‘

Signatl_xre HQT]:}{P‘DA 9 Q I'

--------------------

Name of Ert';ployee-: ﬁRII.KUMF)R.I
Plaoe:..Eﬁ.Zf.\[ﬂ...... DesignationOFFICEﬂTTe@HNT

Date:..JﬁlQ.Zn.f%. Department:..&[‘fﬂg..‘zze mrSLATIVE.. AgsemBly,
PATNA |

Note: plaase sign each page of the dedaration. Asset declaration form
must be in A4 size white paper with computer typed {single side)
in prescribed format. :




